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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd March, 2026

S.0. 1150(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land for High Speed
access controlled greenfield Highway Panipat to Gorakhpur Section from Km. 464+044 to Km. 508+414(Package-9)
for building (4/6 lane, etc.), maintenance, management and operation in the State of UTTAR PRADESH.

SCHEDULE
Land acquisition on National Highway No. Greenfield Highway in the State of UTTAR PRADES

SI. | CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 ADM | Greenfield | UTTAR SITAPUR Biswan 1 |Ajaypur
(F/R)/ Highway | PRADESH
SLAO, KM 2 |Sawkhera
Sitapur |464.044 TO 3 [Kankari
KM
477.545 4 |Bhitholi
2 SLAO, | Greenfield UTTAR BAHRAICH Mahasi 1 Pachdevri
Bahraich | Highway | PRADESH
KM 2 [Pure Deldar Singh
477545 TO 3 [Muwafikpur
KM
508.414 4 |Husenpur

[F. No. 26013/1/DPRShamliGorakhpur/Pkg-9/2025/PIU-BRH]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.  coraknanaTH Digitally signed by GORAKIHA

NATH YADAVA
YADAVA Date: 2026.03.05 15:39:36 +05'30"



		2026-03-05T15:39:36+0530
	GORAKHA NATH YADAVA




